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T E B.E.(Civil), 

IST, 

(1) PCCF/Managing Director, M.P. State Minor Forest 
Produce 01.09.2020 to till date (5 Months) 

of (i) Chief Executive Officer, GoMP Ecotourism Development 
M.Tech., 
Master 

(3.U7.U.) orestary, PhD Board-2 Year 2 Months) 

(Course work) (ii) Director (Technical), 
State Mission Director - National Urban Livelihood Mission 

(NLUM), 
Director-National Institute of Governance & Urban 

Management (NIGUM), 
Director- Reforms, 
State Coordinator-MP Smart City Mission, 

Director, City Manager Association (CMA), Directorate M.P. 

Urban 
Administration & Development-(2 Year 4 Months) 

(iv) Addl. PCCF/Chief Conservator of Forest (Compensatory 
of A forestation), 
Director Agriculture, 

Director-Fisheries, 
Director Health - Narmada Valley Development Authority 

(2 Year 6 Months) 

(v) Chief Conservator of Forest Bhopal Circle (3 Year 5 

Months) 
(vi) Director Van Vihar National Park, Bhopal -(1 Year 9 

Months) 
(vii) Field Director, Satpuda Tiger Reserve Hoshangabad - (3 

Year 2 Months) 
(vii) Conservator of Forest, Working Plan, Ujjain-GoMP, 
Department of Forest-(1 Year 8 Months) 

(ix) Chief Executive Officer Jila Parishad Sidhi & Shajapur, 
Director Education & Additional Commissioner (Tribal) 

Department of Panchayati Raj & Rural Development, 

GoMP-(4 Year 5 Months) 

(x) Divisional Forest Officer, Tikamgarh, Khargone, Badhwah 

Division, GoMP, Department of Forest -(8 Year 6 Months) 
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22. The Chairperson and other Members of the Authority shall be appointed by the 

appropriate Govermmet on the recommendations of a Selection (ommittee consisting of the 
Chief Justice of the High Court or his nomine, the Secretary of the Department dealing with 
Housing and the Law Secretary, in such manner as may be prescribed, from amongst persons 

having adequate knowledge of and professicmal experience of at-least twenty years in case 

of the Chairperson and fiftcen years in the case of the Members in urban development. 
housing, real estate development. infrastructure. ccoomies, technical cxperts from relevant 
ficlds, planning, law. commerce, accountancy. industry. management. social service. publie 

Qualitications 

Chairperson 
und Members 

of Authrity. 

affairs or administration; 

Provided that a person who is, or has been. in the service of the State CGovermment shall 
not be appointed as a Chairperson unless such person has held the post of Additional 
Secretary to the C'entraB Ciovernment or any cquivalent post in the Centrai CGovernment or 

Stale CGovernment: 
Provided further that aperson who is, or has been, in the service of the State Govemment 

shall not be appointed as a member unless such person has held the post of Secretary to the 
State CGovernment or any equivalent post in the State Ciovernment or Central Government. 
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